
819 Written A turner* MAY 26, 196? WHttcn Annoer, 820

o f Irrigation and Power la Orisu dur­
ing 1967-68; and

( b )  if jo, the details thereof?
The Minister of Irrigation and Power 

(Dr. K. L. Rao): (a) and (b). Under 
the Fundamental and Basic Research 
Scheme, the following research prob­
lems were allotted to Orissa, work on 
which will continue during 1967-68 
as well:—
(A) R e s e a r c h  p r o b l e m s  r e l a t i n g  t o

RIVER VALLEY PROJECTS AND FLOOD
CONTROL WORKS:

Description Organisation con­
ducting the research

(i) Sedimentation studies inf Hirakud
Streams and Reservoirs. j Research 

I Station
{ii) Principles 01 AV.>rtar ana 1 

Concrete Mix Design. J
(B> R esearch  i>k o b i.ems r e l a t in g  t o  

I V w kr :

(i) Incidence and magnitude o! 'I Orissa
lightning on transmifson Sv- | State P.lrc- 
*tem. ■, tridtv

i lioani

(ii) Study of pnwer system lo .ses. ^
(iiD Fxperiments for control of j 

jungle bush and *hrub growth | 
under transmission lines.

fNceedinjTi Against Multimillionaire 
o f  Bombay

444. Shri Sheopojan Shaxtrt: 
SkriMadhn Umajre:

Will the Minister of Finance be 
-pleased to state:

(a) whether a multi-millionaire of 
Bombay one Shri Ramkishen Ruia, 
was involved in certain caae/investl- 
gatioos/proeeedings in connection with 
the violation of foreign exchange. 
Gold Control, Iaooma-tax, Excise and 
other laws;

(b) whether these violations invol­
ved transactions worth about eight 
million rupees;

(c) whether the matter has fewa 
hashed up/supprasMd by the offlcers

*
of his Ministry in Bombay without 
reference to him;

(d) whether an inquiry has be— 
ordered into this caae; and

(e) if so, the result thereof?
The Deputy Prime Minister and 

Minister of Finance (Shri MorarJI 
Deaai): (a) There is no case against 
any person named Ramkishen Ruia. 
Investigations are, however, in pro­
gress under the Income-tax Act 
against one Shri Radhakishan Ram- 
narain Ruia;

(b) Since the investigations are in 
progress, the quantum of concealment 
in the case of Shri Radhakishan 
Ramnarain Ruia is not ascertainable 
at present.

(c) No. Sir.

(d) The investigations are in pro­
gress.

(e )  D ocs not arise.
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